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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART -1
(Brief record of proceedings)

Thursday 27" March 2003/ Chaitra 06, 1925 (Saka)

Question Hour:

Starred Questions 121 to 125 and 127 to 130 were asked and replied. .
Replies to Starred Questions 126 and 131 to 140 and Unstarred Questions 264 to
309 were laid on the Table.

Papers to be laid on the Table:

1. Shri Haroon Yusuf, the Minister of Development laid copies of the
following Notifications pertaining to the Agricultural  Marketing
Directorate.

a) Notification dated 20.12.2002 regarding APMC Keshopur, Bye-
laws. 2002

b) Notification dated 30.12.2002 regarding Delhi Fodder Marker
Committee . Bye-laws, 2002.

¢) Notification dated 5.3.2003 regarding nomination of Smt. Kiranwat
Tang, Municipal Councillor as Member of Shahdara, APMC.

2. Shri Mahender Singh Saathi, the Minister of Finance laid copies of the

following Notifications:

a) Notification dated 29.7.2002 regarding appointment of ALTOs.

b) Notification dated 1.10.2002 regarding appointment of Luxury Tax
Officer.

¢) Notification dated 1.10.2002 regarding appointment of Excise
Commissioner,

d) Notification dated 23.10.2002 regarding exemption of luxury
provided in a hotel to 33™ International Film Festival of India.

¢) Notification dated 11.11.2002 regarding exemption of luxury
provided in a hotel to India International Centre.

f) Notficaton dated 5.2.2003 regarding the Delhi Narcotic Drugs
(Amendment) Rules, 2002

Special Mention (Rule 280): The text of Special Mention of the following
Members were treated as read:
Shri Malaram Gangwal
Shri Brahm Pal

Shri Nand Kishore Garg
Shri Veer Singh

Shn Surender Kumar

Shri Jai Bhagwan Aggarwal
Shri Jile Singh Chauhan
Shri Mohan Singh Bisht
Shri Bheeshm Sharma

VN LA W

Presentation of Reports:
Shn Mot Lal Bokolia presented the Seventh Report of the Committee on the
Welfare of SC/ST/OBCs

Adoption of Reports:

Shri Sahab Singh Chauhan moved the following Motion: “This House agrees to the
Third Report of the Committee on Government Undertakings presented to the
House on 26 March 2003.”

The Motion was put to vote and adopted.

Discussion on the Annual Budget 2003-2004: Discussion on the annual budget
presented on 25" March 2003 continued The following Members participated in the
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debate:
~# Ly(Shri Bheeshm Shamma *. twrin 7 0 17t Tat
~ 2. Shri Roop Chand. =
(Smt. Tajdar Babar in-chair)
3. Shri Jai Bhagwan Aggarwal
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House reassembled.

- (Hon’bie Speaker in-chair)

Discussion on the Annual Budget continued:
Shri Jai Bhagwan Aggarwal concluded his speech.

Announcement regarding Election to Financial Committees:

- The-Chair announced that the following Members were clected unopposed to the

Financial Committees:

PUBLIC ACCOUNTS COMMITTEE:
1. Shri Naseeb Singh

Shri Roop Chand
Shri Charan Singh Kandera
Shri Surender Kumar

- Shri Moti Lal Bakoiia

- Shri-Nand Kishore Garg
Shri Sahab Singh chauhan

P VLN g L0 RS

COMMITTEE ON GOVERNMENT UNDERTAKINGS:
Shri Kanwar Karan Singh

Smt Anjali Rai

Shri P.C. Kaushik

Shri Veer Singh

Shri Harsharan Singh Balli

Shri Sushil Choudhary

Shri Ram Singh Netaji

NAUE LN

COMMITTEE ON ESTIMATES:

Shri Jile Singh Chauhan

Shri Tarvinder Singh Marwah
Shri Mahender Yadav

Shri Prahlad Singh Sawhney
Shri Amrish Singh Gautam
Sh. Dr Harash Vardhan

Shri Jai Bhagwan Aggarwal

D O G R e

Discussion on the Annual Budget continued: The following Members participat=d
in the debate:

4. Shri Tarvinder Singh Marwah

5. Shri Malaram Gangwal

6. Shri Sahab Singh Chauhan

7. Shri Amrish Singh Gautam
Dr. Harsh Vardhan pointed out that the House was not in quorum.
(Quorum bell was rung for five minutes)
As the quorum was still not fulfilled the Chair adjourned the House up to 2.00
PM of 28" March 2003,

Siddharath Rao

27" Mareh 2003 . _ Secretary
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